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(d) The iajufed penwBa were given 
4cst-«id anjl arrmpgetjienta were *n*de 
to provide temporary shelter to those 
rendered homeless. Permits wero 
Also given to procure house building 
material from reserved forest with
out royalty. In addition, the question 
at the grant of gratuitous relief and 
house building loan to eases of dis
tress Is under consideration.

No question of paying compensation 
arises in such esses.

Outposts In Maatpor

2316. Shri L. Acfaaw Singh: Will 
the Minister of Home Affaln be 
pleased to state:

(a) whether it is a fact that out
posts of the Assam Rifles and the 
Kastem Frontier Rifles have been 
withdrawn from the areas beyond 
tlie Bark River in Manipur; and

(b) if so, reasons therefor?

The Minister of Hone Affairs 
(Shri G. B. Pant): <a) and (b). It 
would not be in the public interest to 
disclose the positioning and location 
of these forces as such information 
would be of assistance to hostile ele
ments.

Students’ Hostels In Punjab
2317. Shri DalJtt Singh: Will the

Minister of Education be pleased to 
atate:

(a) the total amount of aid sanction
ed by the Government of India for 
construction of hostels for school and 
college students in Punjab during the 
fleeted Five Year Plan period so far; 
and

(b) the number of hostels con
structed so far?

the MaMsr of Wdasatt— (Dr. K. 
!>. Shrlmali); (a) and (b). Informa
tion is being collected aad will be laid 
an the Table of the Sabha in due 
course.

Lahaor mmA l id i l  Sendee C a m  .lafJJV f ™ ,Amritsar
*318. Shri Daijtt tbs

Minister of M sw ttwi be pleased 
state:

(a) the names ot labour ancl social 
service camps for students and otfwy 
youth held with the help of Central 
aid in Amritsar district during 1968;

(b) the amount spent and the nature 
of work done; and

(c) the names ot such camps to be 
held during 1959?

The Minister of Edawitksi (Dr, K. 
L. Shrlmali): (a) to (c). A statement 
is laid on the Table of the Sabha. 
[See Appendix V, annexure No. 31.]

Andaman Ships
2319. Shri »  Singh: Will the

Minister of Heme Affairs be pleased 
to stale:

(a) whether it is a fact that Govern
ment ships owned by Andaman Ad
ministration are debarred from carry
ing railway sleepers for delivering 
them to Railway Department in 
Cochin; and

(b) if so, reasons therefor?

The Minister ot State in the Minis
try ot Hone Affairs (Shri Datar): (a)
and (b). These ships are intended to 
carry traffic between the Islands and 
Calcutta and Madras. They are not 
permitted to undertake to carry cargo 
to other ports without special authori
sation. The reason is that these ships 
are not expected to enter the field of 
trade meant for the coastal conference 
ships.
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MOTION FOR ADJOURNMENT 
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Mr. Speaker: 1 have received
notice of an adjournment motion re
lating to:

“Disturbances m Tibet culminat
ing in open fighting between the 
Chinese forces and the local popu
lation in Lhasa near Potala and 
our Consulate General in that 
city".

Some time ago, a Call Attention notice 
watt tabled and I see from today’s 
Order Paper that the bon. Prime Min
ister has agreed to make a statement 
on this very subject. 1 may new 
request him to make his statement so 
that we can dispose of both together.

Shri Vajpayee (Balrampur): Ad
journment motion relates to a discus
sion. What the Prime Minister will 
make fc a statement

Mr. Speaker: Bon. Members are 
fuUy aware tint the moment an ad
journment notion ia tabled, 1  do not 
accajpA ar redact it  1  would like to 
hear from Government what exactly 
they harre to say and then make up 
my m ini If 1  do give consent, I 
'wm allow an opportunity for dis
cussion. 1

Shri Tyagt (Dfehra Dun): On a
point of order. I would like to seek 
not only your guidance but alao ruling 
with regards to the type at adjourn
ment motion that may be admissible. 
Are disturbances ia a foreign coun
try a relevant subject for an adjourn
ment motion in this Houae? I want 
that to be made clear for future guid
ance.

Mr. Speaker: 1 will take that into 
consideration in deciding it The hon. 
Member has stated bis point I have 
not yet decided. I am only hearing.

The Prime Minister aad MtaJater of 
External Affaire (Shri Jswaharlal 
Nehra): May I say (hat the state
ment I am making now has nothing 
to do with any proposal for an ad
journment motion?

Mr. Speaker: I only want to know 
the facts.

Shri Jawahartal Nehra: I really
wanted to make it deer that I was 
going to make it regardless of any 
proposal for an adjournment motion 
or any other motion.

Mr. Speaker: Both have synchronis
ed. That was why I said it

Shri Jawaharial Nehra: Recent re
ports about happenings in the Tibet 
region of China have naturally arous
ed a great deal of interest in the 
country. The sequence of events fa not 
quite clear to us. But I should like 
to make a brief statement on the 
principal facts in so far we know 
them. Last week, on the 17th Starch, 
in the course of the discussion on the 
Demands for the Ministry of External 
Affairs, I referred briefly to the. tense 
situation there. I mentioned* that 
there had been a clash of wills, al
though no major violence had occur
red recently.

We have since received fuller in
formation from our Consul General in 
ta—  it appears that various rum
ours in regard to the Dalai Laasa 
caused excitement in Lhasa. About 
two weeks ago, a largo crowd of




